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CP.37/97 in OA,707/96 dt.11-8-97

Qrder

Oral order {per Hon. Mr. B.S. Jal Parameshwar, Member (judl.)

The applicant in the OA has filed this spplication for
proceeding against the reSpoﬁdents for contempt in that they
had élled to allot a spacious guarters after refixing his
seniority in accordance with the directions dated 9-8-96 in
OA.707/96.

2. The applicant claims s spacicus quarters than the one
occupied by him as a conseguential benefit he is eligible
by virtue o7 directions in 0A.707/96.

3. Tne respondents in their letter No.TR/P.S555/QRS/MECH
dated 18-3-1%7 have intimated the applicent that there are
similar representations from the other officials, that the
seniority has not been finally determined and that the
question of alloting quarters according to the eligibility
would be considered after finalisation of the senlority.

4, We direct the respondents to consider the claim of the
applicant for a spacious quarter than the one occupied by
him in accordance with the directions in 0A.707/96 on the
basis of prioritv along with all the representations of
other officials and allot him eligible Quarters on the basis

of the seniority.

5. with this observation the CP 1is closed, J
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